727 Papers laid

(i) Two Government Notifi-
cations No. 18(1)-TR|{58 dated the
14th November, 1958, unaer sec-
tion 4(1) of the Indian Tanff Act,
1984. [Placed in Library See No
LT-1018/58)

(1v) Government Notification No
18(1)-TR~58, dated the 14th Nov-
ember, 1958, under Section 3A of
the Indian Tarff Act, 1934 {Plac-
ed tn Library See No LT-1018/
58.]

(v) Statement under provisg
to sub-section (2) of Section 18
of the Tarmff Commssion Act,
1951, explaining the reasons why
the documents referred to at (1)
to (1v) above cou'd not be lad
within the period prescribed
under the said section [Placed in
Library See No LT-1018/58 ]

(vi) Report (1958) of the
Tariff Commission on the conti-
nuance of protection to the Calci-
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(xi) Report (1958) of the Tariff
Commussion on the continuance of
protection to the Antimony Indus-
try [Placed in Library See No
LT-1020/68./

(xii) Government Resolution
No 4(1)-TR/58 dated the 27th
October, 1958. [Placed in Library
See No LT-1021/58.1

{xm) Government Notification
No. 4(1)-TR/58 dated the 27th
October, 1958, under Section 4(1)
of the Indian Tarff Act, 1934
[Placed mn Library See No LT-
1021/58 ]

(x1iv) Report (1958) of the
Tari1ff Commission on  the conti-
nuance of protection to the Soda
Ash Industry (Placed in Library
See No LT-1021/58 }

(xv) Government Resolution
No 32(1)-TR,58 dated the
Ath November, 1958. (Placed wm
Labrary. See No LT-1022/58 ]

um Carbide Industry [Placed wn

Lsbrary See No LT-1018/58 ] (xv1) Report (1958) of the

Tar:ff Commission on the continu-
ance of protection to the Artificial
Silk and Cotton and Artificial S lk
Mixed Fabrics Industrv  [Placed
in Library See No LT-1022/58)

(vu) Government Resolution
No. 37(1)-TR|58 dated the 9th
October, 1958 {Placed in Library
See No LT-10£9/58}

(viil) Statement under proviso (xvi1) Government Resolution
to sub-se~tion (2) of section 18 No 36(2)-TR/58 dated the 15th
of the Tanff Commission Act, November, 1958 [Placed in
1951, explain'ng the reasons why Library See No. LT-1023/58 ]
the documents referred to at (vi)
to(vii) above could not be laid
within the perniod prescribed
under the said section [Placed
in Lsbrary. See No. LT-1019/58.]

AMENDMENTS TO ADMINISTRATION OF
Evacurx PropPerTY (CENTRAL) RULES

Shri P, §. Naskar: 1 beg to lay on
the Table, under sub-section (4) of
Section 56 of the Administration of
Evacuee Property Act, 1950, a copy of
the Notiflcation No SO, 2102 dated
the 11th October, 1938, making certain
amendments to the Administration of

(x) Government Resolution No. f:;; uefpll:r“]d !{“ ((m Ru;:
October, 1958, [Placed in Library. ’ ‘

See No. LT-1020/58.] —_—

(ix) Report (1958) of the Tariff
Commission on the continuance of
protection to the Cocoa Powder
and Chocolate Industry [Placed
in Library. See No LT-1018/38.}





